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Present: Hon’ble Member (J3) Shri Vijai Pratap Singh
Hon’ble Member (J) Shri Jinan K.R
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ORDER

Shri Samir Kumar Bhattacharyya, and the Ld. Counsel
for the operational creditor are present.

After admission of the petition u/s. 9 of the Insolvency
and Bankruptcy Code, 2016 reference was made to
Insolvency and Bankruptcy Board of India (IBBI) for
recommending the name of an Interim Resolution
Professional (IRP). We have received a mail from the IBBI
whereby the name of Shri Samir Kumar Bhattacharyya has
been recommended for appointment as IRP.

In view of the recommendation of IBBI we hereby
appoint Shri Samir Kumar Bhattacharyya (E-mail
skbhatt54@gmail.com) as Interim Resolution Professional. He
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is directed to submit the progress report within 15 days from
today. He is further directed to file a declaration in Form 2
within 3 days from today.

List on 21/12/2017.
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